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sult ultimately in a saving of Rs
82,71,827 in relation to the saunctioned
stength, and Rs, 44,38,262 in relation
to the actual strength. There may
not, however, be any jubstantial sav-
ing immediately, as until such time
as the surplus staff is absorbed else-
wherz into fresh items of work or to
fill the vacancies in tho existing staff
it will be treated as supernumerary
to the sanctioned strengtn of the
eoncerned Ministry.

Shri Tyagi: That is nothing. That
is no saving.
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§kri Dinen Thattacharya: May 1
know whether this committee, before
eoming to any decision in respect nf
Cla:s IV staff, made an on-the-spot
departmental enquiry?

Shri Hajarnavis: They made as
thorough an enquiry ag possible.

Shyi Dinen EBhattacharya: Was it a
spet enquiry?

Shri Hajarnavis: I cannot say what
the procedure followed exactly was,
but the officers visiting the Ministry
ascertained what work was being
done, whether there was encugh work
for the staff etc.

$hri S, C. Camznta: May I know
whetler the Raliway Ministry is in-
cluded in the remaining five Minis-
tries, as I do not find any mention
of it in this statement?

Shri Hajarnavis: The Railway Mia-
istry je not included, They have heen
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requested to consider the question
themselves and take the necessary
steps.

All India Education Service

+
33 )’ Shri P. R, Chakraverti:
]‘Shri Harish Chandra Mathur:

Will the Minister of Educaticn tLe
pleased to state:

(a) the progress made in setting up
an All-India Education Service;

(b) whether it is a fact that a
scheme has been evolved under which
the Central Oificers will be appointed
ag administrative officers, such as
Directors of Education, D.P.ls s&nd
Principals of Colleges; and

(c) whether the State Governments
have revised their earlier attitude,
which was mostly opposed to the i18ea
of an education service?

The Minister in charge in the Minis-
try of Education (Shri Hamayun
Kabir): (a) and (o). Discus-
sions are in progress with lhese
State Governments, which have not
vet agreed to the formation of ‘he
Service,

(b)Y Such a Scheme wag under con-
sideration and has been kept in akey-
ance in the context of the discustions
now in progress for the formation of
an Indian Educational Service.

Shri P, R. Chakraverti: What are
the main grounds of objection from
the States in this matter?

Shri Hamayun Kabir: Three States
have not agreed so far—DMadras,
Madhya Pradesh and  Maharashtra,
one may say the three M’'s— but the
grounds of objection are different.
The Maharashtra Government feals
that there would be a distinct disad-
vantage in this service, in having
some educational officers who are
all-India officers. The Madhya Pra-
desh Government is of the view that
% i3 not necessary.
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Shri P. R. Chakraverti: In view of
the undesirable happenings which
occur in the universities where the
atmosphere is surcharged with the
venom of group politics, has the Gov-
ernment impressed on the State Gov-
eriments the need for going in for
uniform standards?

Shrl Hamayup Kabir: This was
one of the recommendations accept-
ed by the National Integration Coun-
cil, and almost all the Chief Minis-
ters were there, and there appeared
to have been general agreement. But
later on, when detailed discussions
were taken up, these three States
dffered, and we are pursuing the
matter with them.
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8brl Harish Chandra Mathar: What
is the outline and the scope of the
proposals for the constitution of this
committee which has been put to the
various States?

Shri Hamayun Kabir: For the pre-
sent teaching and research posts have
not been included in this service, For
the time being, it is mainly for ad-
ministrative exchange at the level of
educational administrators. That is
the major feature. As for the rest,
it is suggested that about 10 to 15 per
cent posis may be reserved for
women; it is also suggested that the
promotion quota may be 25 per cent
of tha senior posts. Certain tenta-
tive scales have been drawn up. The
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other features are broadly the same
ag in the existing All India Service.

Shri Swell: In view of the impor
tance of the All India Educational
Service for national integration, may
I know whether the Government s
determined to set up such a service
not withstanding objections from
some Btates?

Shri Hamayun Kabir: We can set
up a central service even if there is
some opposition from the States but
for setting up an All India Service
we have to carry the States with us
and I believe it is far better to do
so. Any idea of trying to impose
such a service from the Centre would
not be desirable from many points of
view and would not also be practi-
cable so long as the Constitution is
not changed.
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Shri Hamayun Kabir: 1 do not
think it will be correct to say that
education is not being made a part
of it In the subjects the difficulty
which will arise is this. You have
so much of specialisation today that
interchange between officers of one
service is difficult; say, interchange
between a chemist and a physicist or
between a bio-chemist and a philoso~
pher would become very difficult.

Shri Vishram Prasad: The hon
Minister said that technical and re-
gearch services will not be considered
in this scheme. May I know what will
pe the fate of technical and re-
search? May I know whether they
will be put in the same class of ser-
vice or inferior or superior class ef
service?

Bhrl Hamayom Kabir: I never said
that technical teaching and research
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posts will not be a part of the
scheme for improvement. We are
taking every possible measure to see
that teaching and research posts are
given a higher recognition; in fact
a great deal of improvement in this
respect hag already taken place,

Brick Kilns in Delhi

+
eq3s, [ Shri Sham Laj Sarat:
" Shri Siddananjappa:

Will the Minister of Home Affales
be pleased to state:

(a) whether Government are aware
of a crisis facing the established brick
kilns in Delhi, because of off-take of
bricks having considerably fallen; and

(b) if so, whether Government pro-
pose to examine this matter and take
necessary steps?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajar
mavis): (a) The brick kilns of Delhi
are not facing any crisis.

(b) Does not arise,

Shri Sham Lal Saraf: How far is it
correct the report in the Press that
these kilns have not been able to
geld most of their production? Have
Government found out the reasons?

Shri Hajarnavis: The reason is
that sometimes bricks are not of the
required quality. Secondly, there is
slowing down of the building prog-
ramme in Delhi These are the rea-
sons. But there is no hardship suffe-
red because generous permitsi hav-
been granted for the kiln owners to
sell bricks outside Delhi so that thege
i3 no undue accumulation of stocks.

Shri Sham Lal Saraf: May I know
i the Government is aware of the
fact that a number of schemes relat-
ing to the low-paid employees are
going ahead and, if so, whether the
Goverrrment has made itself sure that
these small, low-paid people will be
able to buy thege bricks 2t the mo-
ment and whether those bricks
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will be made available to them or
not?

Mr. Speaker: On the one hand he
says that there is surplugs and no-
body is prepared to buy them, and
on the other hand he says that the
Government should take care to see
that the small income-groups are
enabled to buy them.

8hri Sham La] Saraf: 1 want to
know the reasons for its being or net.
deing sold.

Shri Hajarmavis: It ig precisely te
help them that the control on rates
price and distribution has been im-
posed. Secondly, bricks are not the
only building material which is re-
quired. Cement is also required
Sometfmes cement is in short supply.
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Shri Sonavane: The Minister of
State in the Ministry of Home Affairs
has just now said that some of the
bricks are not of a high standard
o, may I know why he wants that
these bricks should be sold outside
Delhi when they are sub-standard,
and why he is permitting their sale
outside Delhi?

Shri Hajarnavis: The overall esti-
mate of the stocks on 1st August was
about 30 crores of bricks. They were
of all varieties,

Mr. Speaker: The queston was, i
they are of such a standard, sub-





